Name of the Corporate Debtor:

SAKET INFRADEVELOPERS PRIVATE LIMITED; Date of Commencement of CLR
registration number:

(Please click here for previous Lists of Creditors)

P: 17-02-2026; List of Creditors as on: 10-03-2026; Name of IP: ; Process Number: 1; Last 5 digitof

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

No. of Claims Amount

Summary of Claims Admitted

No. of Claims Amount

% Share in Total
Amount of Claims
Admitted

0.00

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

0.00

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

3 193524097.33

3 192598238.23

99.76

72614.1

853245

Annexure 3

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

0.00

NA

Operational creditors
(Government Dues)

2 1654822906

0.00

1653386815

1436091

Annexure 7

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

2 912346

2 472250

0.24

440096

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

1849259349.33

193070488.23

0.00

100.00

1653386815

72614.1

2729432

NA



https://ibbi.gov.in//claims/claims-list/26599
https://ibbi.gov.in//uploads/claims/2026-03-12 12:38:03-2a131724ca033036919a63232fc7df24.pdf
https://ibbi.gov.in//uploads/claims/2026-03-12 12:38:03-b3dc66bfe23d200dca3840a5734d1bda.pdf
https://ibbi.gov.in//uploads/claims/2026-03-12 12:38:03-f8227d88fd53911cef644403c3a1bb02.pdf
http://www.tcpdf.org

